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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

TIFI A
Dated- Guwahati the l1h May,2023

NO. HC.WI-167(PI.-UU)/2OI4| 4160 lA #### The Hon'ble Gauhati High

Court has been pleased to nominate the following Judicial Officers to attend the

5 (five) day programme on ^ Cyber fuurity Invesb:gatiorf, to be held at the

Sardar Vallabhbhai Patel National Police Academy (SVPNPA), Hyderabad from

05b June to 096 June, 2023.

Further, the nominated officers are directed to submit a report after
completion of the Course.

By Order,

Sd/- R.A. Tapadar
REGISTRAR ('UDICIAI)

MemoNo, HC.VTI-167(Pt.-VrU)/2014/4161-4183/A Dated: 11-05-2021
Copy forward for information and necessary action to:

1. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, ludicial

Department, Dispur, Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

The Offi@ts arc plaed on depubtion for dte pogtram on

condition that (a) tlte Offiets will be Eeated as on duty during

s!.
No

Name and Designation
along with Batch

Address Mobile
No.

Email-id

Shd t{ayan Shankar
Baruah,

District and Sessions Judge,

Morigaon, Assam,

(Batch:2002)

O/o the District
and Sessions

ludge, Morigaon

Stadium Road,

District- I'lorigaon,

Pin- 782105,

Assa m

70027277 L3 nshankarbaruahT3@gmail.com

2

Dr. Mahmud Hussain
Barbhuiya,

Addl. District and Sessions
ludge, Hailakandi, Assam

(Batch:2004)

O/o the Distrct &
Sessions ludge,

Hailakandi,
District-

Hailakandi,
Pin- 788151,

Assam

9435190119 meetdafreind@gma il.com
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the training period & (b) they will fu entitled T.A, & D.A, as

admisible under dte Rules.

3. The Registrar (Admin./Vigilance/ Esstt.), Gauhati High Court, Guwahau.

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

5. The District & Sessions Judge, Hailakandi

(He is tquestd b inforrn trte naninaEl Judicial

Offier(s) under his anbol acodingf).
6. Shri Deepak Virmani, Deputy Secretary, Ministry of Home Affairs (MHA),

Indian Cyber Crime Coordination Centre (14C) (CIS Division), Government

of India, New Delhi- 110001.

7. Shri Nayan Shankar Baruah, District and Sessions Judge, Morigaon.

8. Dr. Mahmud Hussain Barbhuiya, Addl. District and Sessions Judge,

Hailakandi.

For the nid proguamme, a@mmdation (single upan y
basis) will be pruvidd. llominated participant will draw his TA/DA

ftom the parcnt deryranenL

9. Dr. Minakshi Sinha, Associate Prof. (14C), Mobile: 9810907942. e-mail id-

minakshi.sinha@gov.in

10. Dr. Anju Choudhary Assistant Director (Law) SVPNPA, Mobile:

8743099000, e-mail id- aniu-c@svpnpa.qov.in

11. G Sahitya, PA to AD (Law), SVPNPA, Mobile- 6301662516, e-mail id-

qsahitva@ nDa oov .tn

12. The Project Manager, Gauhati High Court, Guwahati.

(He is rquested b uplad tlrc Notification immediately in
the official websib of dre Gauhati High Courtt Guwahati).

13. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, Judicial
Academy.

14. The Private Secretary to Hontle Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

15. The CA to the Registrar General, Gauhati High Court, Guwahati.

c'HE LISI OF OFFICERS HEREII{ASOYE IS I{OT iECESSATILY II{ ORDER Ot SEi{IOiITY)

R. s. .r--lr <.)o.n-
tt. c5'1-3

REGTSTRAR (JUprCrAt)
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CIRCULAR

Sub.r Rcg-Trdring to Judicid Ofticen on "Cyber Securaty ltryettlgrtlon" by I4C' MHA.

Minietry of Home AJIaire has s€t up the Indian Cybcr Crirne Coordination Cenue (I4C) lo cre$te

an effmtivc &amework and ocmystcm for prsvention, detection, investigation and prosecution of
cybcrcrime in e oomprehenslve and coordir,aled manner. ln one of the verticals of I,lC i.e. Nationsl
Cybcrcrime Eoosystcrn ManagcmEnt Unit, it is cnjoined to cr€ate rn ecosystem for prevention of
cybercrime. Accondingly, a frvc deyr rcsid?ndrl trriuing progrrm for Judicial Officer on the lopic

'Cybcr Socority loverligttion" is belng organized aI Srrdrr Vrlhbh Ehri Peftl Netioml Police

Acrdroy (SVPNPA), Hydcrabed duriog thc pcriod 05.05.2013 to 09.116J02!.

2- The conEnts of tlre above said training prcgram is enclosed as AnoerurtJ for your kind
penrsal. The raining program will comprise 25 porticipants in one bqrch-

3- It is iilformed tJrat no fec for the naining pmgram will be chargrd frorn the panicipantJ Judlc ial
Ollioers arrd the same will he borne by l4C, MHA. Further, il is informed trat during the training
progprrL accommodadon (single occupancy basis), food. tea snacks, erc. will be p,rovidod. However, it
is hrther informed that TA /DA of Judicial Officers will be borne by the respeotive Dcpartments from
wtrere the nominated ofrctrs are drawing their ralaries, as per er.isting nrles.

4, In dris rrgand, I am directed rc reqrrcst you to nominate two Judicial Officers fitm your

r€spectiv€ StahruT for thc abovc said rcsidsntial lrainiry progran. It is also reque$ed thu the

nomination ofthe offioer dcputed for said raining program may not be witMrawu at a later sage. ln
case ofwithdrawal ofnominalion on account ofofficid exigencies, a srbstitute may kindly be provided-
by concemed StrteltlT as the batch strength of training is to be kepl as 25 Judicial Offrcers and

n€cessary expenditure saflctbn has already bccn issued in this regard.

The nominations ofolhcers may kindly be forwardod to the followiog ofricers: -

i. Dr, Mimkshi Siaha. Associate Prof. [IaC] -98109i..?942, c'mail id'minukshi'siuhai4rsov.in
ii. Dr. Anju Ctroudhary, Aasisrafll Dircc'tor (Law), SVPNPA-87430S9O00,+,*iI id-

eni u.cln)svonoa. pov. i n.

iii c. Sahitya. PA to AD(t^aw), SVPNPA-6301662516, e+rrail id-ts*hit.--alii;svpnpa.errt,in.

Yours sirrcercl
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22003t1?2021-t4c
Governmeot of India

Minisfy of Home Affairs
Indian Cyber Crimc Coordinmion Centre (l4C)

CIS Division

5n Floor, NDCC-ll Building
Jai Sineh Road New Delhi-t 10001,

Dated the 246 Apil.2021

)

ql*rl
(Deepak Virmani)
Depuly Secretary

To
The Rcgisrrar General of Hon'ble High Couns of all SsteVIJTs.
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Safdar VallgbhbEfll PstB! Natlonal Pollce Academv fSVPNPAI.
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lntodudhn to tlrE courco

owrvlerrn End Bl8ior InddenlB of cybertrlme end thrEat8

Balhc of CompuE( Sbrsgeend Netilortc

$oPof Handllng Dlgltsl EvldencEs (PC, t FbP, CCTV, Dlsk, Sbrage unit)

lmeglngltrlonlng, Heahing and Impotunce olWn'te Blookr

Digital Crirm 'Scano Mtnag.rlont and common mishfteB (Hand+on)

So.lal Medla and fdta nstrt lovqdgeton (HandB-on)

t
8oP of handltng moblle drvhes and q.eftbn of svidencsG

Modw Oparandi and cr.rrqnt hendr ln dlglhl psyrpnt fraudr

Faks webtihe afld Fmsll lnvettSatlone

lolroduc0on b Daft Wob snd lffrsflgdon (Haftls+n)

lnwtilgation of Crypto Currcncy mlahd oftnocr

Cyb+r S*urity praotloet and taftguardtng dlgdtd devlcee

Oay 6

. lnltuducllon b OSINT (hed+on)

. Clberlaun, Admlselbllltf of oleclrontcerrld9nct snd emelglng drelleng€s

o lnts'rmedlary guldellnes and'dlgtal mBdh Bthlc8 code

' Cornrefoadback
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